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ORDER 

PER BEENA PILLAI, JUDICIAL MEMBER 

        Present appeal is been filed by assessee against order dated 

01/03/2019 passed by Ld.CIT(A)-7, Bangalore, for assessment 

year 2015-16. 

2. At the outset, Ld.AR vide letter dated 30/11/2020 submitted 

that assessee has decided to go in for VSVS 2020. It is also been 

submitted that assessee filed Form 1 & 2 in respect of these 


